OFFICE OF T1IE CIIEF JUDICIAL MAGISTRATE: WEST DISTRICT:TIS HAZARI COURTS
. DELHI

MORIFICATION IN DUTY ROSTER OF JUDICIAL MAGISTRATE FIRST CLASS
FOR THE MONTII OF MAY -2026

In view of the request of Ms. Shivangi Mangla, 1.d. JMFC (NI ACT)-05, West District,
D>cihi (Duty Magisirale on 22-05-2026) & Sh. Gaurav Ujjwal, Ld. JMFC(NT Act)-01, West District,
Delhi (Duty Magistrate on16-05-2026) for exchange of their duty, the following madification in the
uty Rester of Judicial Magistrate First Class, West District, Delhi for the month of May-2026
treference No 609-662/CIM(West)DR,72026 Dated 24-04-2026) is being made:-

‘§t. Name of the Judiria' Magistrate First Class Working lloliday Room No.

No. days

01  Ms. Shivangi Mangla, Ld. JMEC (NI ACT-05) ' 16-05-2026 - 508
R/0 House no. 90, Upper Ground Floor, Pocket 4 & 3, (Exin.
Scctor 23, Rohini, Delhi Block)

02 Sh. Gaurav Ujjwal, Ld. JMFC (NI Act)-01 | 22.05-2026 03

: R/0 335,SF5 Flats, Mukherjee Nagar, Dethi-110009 (CBA-I)

i

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
. Magisiraic First Class, West District, Delhi for the momth of May-2026 (reference No 609-
662/CIM(West}DR/2026 Dated 24-04-2026).

Rdnu) |
Link to Chief Judicial Magistrate !
Wost District, Delhi
nodFL = 182 ‘é] ... .CIM(West)/DR/2026 Dated, Delhi the |5 Jo 54 2. ¢
Copy forwarded for information and necessary action to:-
#  01.The Hon'ble Registrar General, High Court of Delhi, New Delhi
Through I.d. Principal District & Sessions Judge, (West),Delhi
02. The 1.d.Principal District & Scssions Judge, (11Q), Delhi
03. " he 1.d. Principal District & Scssions Judge, (West), Delhi
* 04. I'he 1.d. Principal District & Scssions Judge all district Dethi/New Delhi
05. The 1.d. officer Incharge, Pool Car, Tis Hazari Courts, Pelhi
06. 'The 1.d. CIM, all District, Dethi/New Delhi,
07. The 1.d. ACJM & All 1d, Judicial Magistrate First Class West District, Tis Hazari Courts,Delhi.
08. " he Dirccior of Prosccution, Tis Havari Courts, Delhi,
(9. "'he Commissioner of Police, Delhi
10. ‘the [ G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Hazari Courts, Delhi
12. ‘I'ne Supdt.Jail, New Delhi/l.ock-Up Incharge, 'lis Itazari Courts, Delhi
13. The Admn. Officer(Jud]), tlindi Depariment, R. No. 237, Tis Iazari Courts, Delhi
14. Law Officer, tihar Jail, Delhi/New Delhi.
15. For Upioading on centralized web-site through LAYERS
. 16. The Video Conferencing, R. No. 254, 'Iis 1azari Couris, Delhi.
17. ‘he Care Taking Branch {1{q) & Wes: Tis Hazari Courts, Dethi
18. The Reader to the court of undersigned.
19. he Cash Branch, West District. 'Tis 11azari Courts, Delhi. ‘
20. S 1o Ld. Principal District and Sessions Judge{West) Disirict, Dethi \ \
21 Office file kN

(‘l cnu)
Link 10 Chief Judicial Magistratc
Woest District, Delhi




